
175    CaWing Attention re.     [ RAJYA SABHA] Progress of Asian Games  176 

 

SHRI SHRIDHAR WASUDEO DHABE:  
I have got a point of order. 

MR. DEPUTY CHAIRMAN; No, •no. 
please sit down. Yes, Mr. Kul-karni. 

SHRI SHRIDHAR WASUDEO DHABE; 
It is already 1 O'clock. Why not have lunch 
from one to two? Everyday we are sitting 
beyond 1 O'clock. 

MR. DEPUTY CHAIRMAN: No, no.   
Yes, Mr. Kulkarni. 

SHRI ARVIND GANESH KULKARNI: I 
do not find the Minister of Education here. 

MR. DEPUTY CHAIRMAN: We have 
received a letter from the Minister concerned 
that the subject that is covered in this Calling 
Attention is being dealt with by Shri Buta 
Singh. Therefore, he will reply to all trne 
points that will arise out of this Calling 
Attention. 

CALLING ATTENTION TO A MATTER 
URGENT PUBLIC IMPORTANCE 
Progress  made  in  the     Preparations for the 

Asian Games. 

SHRI ARVIND GANESH KULKARNI: 
(Maharashtra) Sir, I call the attention of the 
Minister, of Education and Social Welfare to 
the progress  made  in   the  preparation?   for 

the Asian Games in view of the reported 
structural defects in the design of the cover 
slab of the main Stadium as well as the ' 
swimming pool and the steps taken by 
Government to streamline: the functioning of 
various agencies engaged in the-work. 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): Mr. 
Deputy Chairman, Sir, 9th Asian games were 
allotted to India in the year 1976 but on 
account of the change of Government we 
could not start preparing for the next Asiad to 
be held in Delhi, in 1982! 

It was again towards the end of 1980 that 
the preparation for the 9th Asian games were 
taken in hand in all seriousness. We are 
engaged in completing the task in two years 
which would have normally been completed 
in four years. 

The work, of construction of Stadia, 
including the Swimming Pool, to be used for 
Asian Games, 1982 is proceeding 
satisfactorily and is expected to be completed 
according to schedule. 

The main Stadium at Lodhi Road will be an 
open air stadium. There is, therefore, no 
question of any defects in the design of its 
'cover slab'. 

There have been doubts about' the roof 
design of the Swimming Pool being 
constructed in Talkatora Gardens for Asiad 
1982. Some experts suggested certain 
modifications to strengthen the roof structure; 
but, it was considered hazardous, to accept 
them without thoroughly re-checking the 
same. Such an exercise would have taken a 
minimum of three tb six months- and, during 
this period the work of construction would 
have remained suspended. As swimming is a 
mandatory sport and no chances could be 
taken with the tjmely completion of the 
.Swimming Pool Complex, the matter was 
carefully considered in all its aspects by 
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the Steering Committee in consultation with 
the Special Organising Committee. In view of 
the fact that there is no mandatory 
requirement for a closed pool and in view of 
the fact that the Swimming Federation of 
India also foresaw no difficulty in holding the 
competitions in an open pool the Special 
Organising Committee recommended an open 
pool. The New Delhi Municipal Committee 
have accordingly been asked to readjust their 
plans, designs, and estimates to provide for an 
open Swim-mining Pool' for the Asian 
Games, 1982. The NDMC have assured that 
the Swimming . Pool Complex with this 
change will be completed in all respects by 
the end of June, 1982. A number of 
Committees with cross sectional 
representation have been set up by the 
Steering Committee as well as the Special 
Organising Committee for Asian Games to 
ensure proper coordination and timely and 
economical completion of all the projects. 

In order to streamline the functioning of the 
various agencies engaged in the work and to 
coordinate their activities a Coordinator for 
Asian Games, 1982, has also been functioning 
since August,  1980. 

MR. DEPUTY CHAIRMAN: We shall 
continue the Calling Attention after lunch. 

The House then adjourned for 
lunch at ten minutes past one of the 
clock. 

The House' reassembled after lunch at two 
minutes past two of the clock, Mr.      Deputy      
Chairman    in    the " Chair. 

SHRI ARVIND GANESH KULKARNI: 
Sir, while going through the Statement read 
by the hon. Minister, one gets at the 
conclusion that the objections  and   doubts  
raised  in  the 

course of a previous Calling Attention on the 
18th June, 1980, when many Members from 
this side and the other side also raised many 
issues as regards architecture and the total 
capital investment in this project, have been 
confirmed. I do not want to quote because 
then I will be taking more time. But by and 
large, 
1 remember two or three points which 
were made at that time. I am not 
going to quote, as I said, but for 
information sake I would say that 
the cost of the project, Asiad 
Project as it is called, at that time 
was estimated to be between 
Rs. 26 crores and Rs. 30 crores. 
Secondly, we raised many items about 
the necessity of such a huge expen 
diture. When mere Rs. 100 crores 
could provide fresh drinking water tc 
2 lakh villages, why is it necessary 
to spend so much money, at this 
scale? A simple design for all the dis 
ciplines needed by the Asian Games 
Federation, can be made. An amatu- 
rish effort was made by the Ministry 
concerned. About 21 disciplines are 
now included. The total expenditure 
I think, is on a gigantic scale. 

Then, Sir, leaving aside the doubt? about 
the architecture because every time it is felt 
that it is politicalisation we raised the point 
whether Mr. Das who was concerned with the 
stadium, was really competent enough to take 
this job. The committee which was appointed 
by the NDMC had decided otherwise. 

Anyway, these are the problems of the past. 
• Now the Asiad is a fait accompli, and we 
have t0 prepare for the Asiad games and have 
the necessary facilities. I am not against the 
holding of the Asiad because I do not have 
that view. of a political party whether it is a 
motor car rally or the games. There are so 
many international obligations of a country, 
and one has to meet them. But the moderation 
required in expenditure of a country like ours, 
was necessary. But, anyway, is was decided. 
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[Shri Arvind Ganesh Kulkarni] 

What I am thinking is that all the troubles 
started when Mr. Jagmohan who was at that 
time the Lt. Governor of Delhi, was interested 
in granting the architectural contract for 
building the large complex etc. Sir, although 
Mr. Jagmohan is a wise person, he should not 
have been asked to look into this because he 
is not the proper person to do so. But it was 
so decided. 

Sir, another aspect is, as the Minister 
himself has stated, that they have, it seems, 
taken decisions on certain issues, like doing 
away with the covering of the Swimming 
Pool. That is one of the good things that they 
have decided so that a lot of expenditure 
which is not required as per the rules, will be 
saved. 

Then, Sir, there is another thing which the 
Minister did not mention. He says that the 
Swimming Pool is an open Swimming Pool 
with no cover. But I think there is another 
practising Swimming Pool which is meant to 
be a covered and air-conditioned unit. Is it a 
fact or ha3 the air-conditioning of the prac-
tising Swimming Pool has also been -done 
away with and can the proper conditions be 
maintained? 

Then, the Minister was very silent and very 
discreetly silent about the Indraprastha 
Stadium. He spoke about the Lodi Stadium 
Swimming Pool. What about Indraprastha? I 
think, if I mistake not, it will have 30,000 
seating capacity and will be fully air-
conditioned. There also Mr. McCorski was 
called. Who called him? Did Mr. McCorski 
and Prof. O. P. Jain of the IIT, after the 
computer projection came to the conclusion 
that the structure was miserably unsafe as far 
as the Swimming Pool is concerned? As 
regards the Indraprastha Complex, what will 
the Minister say? It was very adversely 
commented upon by us on the 18th of June 
through the Calling Attention. And we said 
that there were only three or four such 
structures in the world, that India need not 
compete with them, that India could have Its 
own -style and its own 

architects and we could have a better thing. 
But you know, this cover and fully air-
conditioning it—that was Mr. Jagmohan's 
idea or whose idea, i do not know—and a 
capacity of 30,000. .. (Time-bell rings) Sir, 
another three or four points I have to make. I 
have only... 

MR. DEPUTY CHAIRMAN: Today's time 
is very short because... (Interruptions) 

SHR ARVIND GANESH KUL 
KARNI: I know it. This is important.., 
... . 

MR. DEPUTY CHAIRMAN: Everything 
is important. You put your questions briefly. 

SHRI ARVIND GANESH KULKARNI: 
For this capacity of 30,000 and for totally air-
conditioned it, I would like to know whether 
you have got electricity available for this pur-
pose. That is number one. And second, ly, I 
would like to know whether the opinions of 
Mr. McCorsky and Mr. Jain still differ on the 
question of safety, because ihere is an article, 
an investigative article in India Today on the 
Asian Games edifice complexes and they have 
brought out many weaknesses in the structure 
and in the management. Now, if it is going to 
be air-conditioned, compartmen-talisation will 
have to be made and how is the Government 
going to achieve this and at what cost? Sir, I 
also want to know whether the difference of 
opinion between Mr. McCorsky and Mr. O. P. 
Jain has been resolved. Then I want to know 
very specifically from the Minister about the 
cost because the cost escalations, they say, 
have gone up to Rs. 700 erores I do not know 
whether it is a fact. Previously, on the 18th 
June, 1980 it was given as Rs. 30 erores. In 
1976 it was Rs. 10 erores. Will the Minister 
come out with tha present break-up of cost on 
the three stadiums, stadium-wise—Indra-
prastha, Lodhi Road and Swimming Pool—
secondly, for Raj Ghat and thirdly, for 
cycling. Then regarding the Siri Village, as it 
is called, what is the investment to be made in 
that? 
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Fourthly, what is the investment for the other 
complexes concerned directly with the Asian 
Games? Fifthly, what investment the NDMC 
is going to make on these fly-overs and im-
provement to the Delhi Metropolitan area? 
Sixthly, regarding the hotel complexes which 
are coming up, we learn that the IFC and the 
other financial institutions have pleaded their 
inability to help. Now, with regard to the 
Windsor Place hotel, this Suri hotel and many 
other hotels, I would like to know whether the 
Government proposes to finance them and, if 
so, how the money has been provided for it. 

MR. DEPUTY CHAIRMAN: That will do. 

SHRI ARVIND GANESH KULKARNI: 
Then the point comes in as t0 whether this 
total investment of Rs. 700 crores is 
worthwhile—I am subject to correction on 
this—about Rs. 200 crores for the Asian 
Games complex and Rs. 500 crores for 
beautifying the Delhi Metropolitan area. 

Sir, the last point which I wanted to make 
is, it seems that a total mess has been created 
of the management. Now it has been 
mentioned here that very recently a 
committee, SOC, has been appointed and Mr. 
Buta Singh is the Chairman of the committee 
and very eminent personalities like Rajiv 
Gandhi and Arun Nehru are there. I think 
perhaps those persons who are concerned with 
efficient management can do better. But my 
question is whether investment of this colossal 
nature is really necessary. Then I want to 
know whether the Minister guarantees that the 
ASIAD stadium and all the facilities will be 
ready before him. If the investment overshoots 
the estimates made, how is the Government 
going to make good the loss of those who are 
investing money? The Minister should also 
kindly tell us whether there will be any effect 
whatsoever not only on ihe    games    but on 
the competitors 

coming from thirty countries. And what was 
the necessity of the Steering Committee of the 
ASIAD to include all twenty-one disciplines 
when actually the AGF has only decided to 
have eight disciplines? What was the 
necessity to take this decision? The Minister 
is a young Minister, a dynamic Minister. I 
believe that he will pay proper attention to 
these questions. We should not become a 
laughing stock in the eyes of the world. 

SHRI BUTA SINGH; Mr. Deputy 
Chairman, the hon. Member has mentioned 
certain figures about the total investment and 
figures pertaining to an earlier discussion 
through a Calling Attention in this House in 
June 1980. I am afraid both the figures 
mentioned by the hon, Membr>r are not 
correct. It was at no stage given out that Rs. 
26 to 30 crores were required for conducting 
the games, as has been mentioned by the hon 
Mem. ber just now... 

SHRI    JAGDISH    PRASAD    MA-i    
THUR   (Uttar Pradesh):     What    was the figure 
then? 

SHRI BUTA SINGH; I am replying to the 
hon. Member's question there... 

SHRI ARVIND GANESH KULKARNI: I 
do not want to cross-examine, but it is on 
record... 

SHRI BUTA SINGH; These are the figures 
which have been mentioned by the hon. 
Member—whether the figure givn by him 
that the total investment is coming to the tune 
of Rs. 700 crores is correct. He has asked me 
to give him some figures. May T give, with 
your permission, Sir, the break-up of the 
figures that are with me as approved by the 
Cabinet? 

SHRI   ARVIND     GANESH     KUL-j        
KARNI; I want the actuals. 

SHRI BUTA SINGH-; Actually these are 
the figures. We have to go by the figures.   
For the Asian   Games there 
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[Shri Buta Singh] are two kinds of 
expenditures involved. One is creating 
facilities and the other is the actual conduct of 
games. For creating facilities I am giving the 
break-up of figures stadium-wise: 

New stadium to be constructed at Lodhi 
Road Complex including the electric sub-
station will cost about Rs.  16.21  crores. 

Indoor stadium at Rajghat Sports Complex 
will cost from the Government of India Rs. 
6 crores, and from the DDA Rs. 9.35 
crores; that means,  total Rs.   15.35 crores. 

For the accommodation at Pragati Maidan 
for holding the boxing and table tennis... 

SHRI ARVIND GANESH KULKARNI: 
Indraprastha has come in. That is Rajghat. 

SHRI BUTA SINGH; Yes, that is Rajghat. 
It is called Indraprastha. 

It is Rs. 1.25 crores. 

New cycle track at Rajghat Rs. 1 crore. 

Renovation of National Stadium Rs. 2.71 
crores. 

New lawn tennis at Hauz Khas Rs. 0.20 
crores. 

New shooting range to be constructed Rs.  
0.70 crores. 

New swimming pool to be constructed at 
Talkatora Gardens Rs. 6.50 crores from the 
Government of India and Rs. 2.75 crores 
from the NDMC. 

Improvements of existing stadia 
in Delhi to be used—that means, a 
number of stadia are to be reno 
vated—the total amount is Rs, 2.50 
crores. , 

All these sums up to Rs. 48.93 crores. This is 
for providing facilities for the Ninth Asian 
Games to be held in Delhi... 

SHRI JAGDISH PRASAD MATHUR: 
What was the date and what was the year of 
that approval or that decision? 

SHRI BUTA SINGH: Tl% was the only 
decision given by the Cabinet. There was no 
other decision. 

SHRI JAGDISH PRASAD MATHUR; 
What was the date? What was the year? It 
makes a lot of difference? 

SHRI BUTA SINGH-. This was in the year 
1980. 

SHRI ARVIND GANESH KULKARNI; 
What about the escalation? You add 
escalation in the costs now. 

 
SHRI BUTA SINGH^ No escalation. We 

are doing our best "t0 live within the Budget 
and I assure this House that in the execution 
of this project we will make a proper check on 
the expenditure and within the Budget we will 
be able to provide all these facilities. 

SHRI    ARVIND    GANESH    KULKARNI;  
You are overstating. I 

SHRI BUTA SINGH: For organisation of 
the games, for providing staff, for organising 
arts exhibitions and for other miscellaneous 
items Rs. 6 crores, for health and sanitary 
arrangements, Rs. 0.73 crores, for security and 
law End order Rs. 1.50 crores, for. 
communication and information Rs. 4.20 
crores, for equipment Rs. 2 crores, for 
preparation of the Indian team Rs 1.50 crores, 
for furnishing of the sports village Rs. 1.50 
crores and for transport Rs. 0.60 crores. The 
total comes to Rs. 18 crores. If we put together 
both these items the total cost comes to Rs. 
66.93 crores. This is the amount which has 
been granted by the Cabinet. 
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The hon. Member raised some other points 
also. The escalation and other things can be 
worked out only at a time when the projects 
are complete. But as I said, we are trying to 
live within this budget. 

He raised the point of swimming pool also. 
There is a practice swimming pool which has 
been provided in the complex. That practice 
swimming pool is underground and it has 
heen airconditioned and necessary 
arrangements have been made. 

He mentioned the name of Mr. Jagmohan  
... 

SHRI ARVIND GANESH KULKARNI: 
Because he was in the Committee ... 

SHRI BUTA SINGH: Let me remind the 
hon. Member that it is not one person who 
was in the Committee. Government of India 
constituted a steering committee which is a 
very high-power committee with all the 
powers of the Cabinet to organise, to execute, 
to plan and to make funds available for these 
Asian Games. Mr. Jagmohan is one of the 
Members among so many. Why Mr. Jag-
mohan's name alone is dragged in, I do not 
know. I think it was mentioned wrongly. 

About the controversy with regard to Mr. 
Makowsky and Dr. Jain, I think the hon. 
Member is confused. Dr. Jain made a report 
only on the swimming pool whereas Mr. 
Makowsky report was on the indoor stadium 
at Rajghat. There were no differences of 
opinion because both -related to different 
areas. One was the swimming pool and the 
other was the Indoor Stadium at Rajghat. We 
cannot mix both the things. Both the reports 
are available and we are taking steps to see 
that whatever has been recommended by these 
two experts is taken into consideration at the 
time of erection of these two arenas. 
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SHRI SANKAR PRASAD MITRA (West 
Bengal); He meant that there should be no 
offensive language used on either side of the 
House. 

SHRI J. K. JAIN; He should not 
have said * * * 

 

SHRI RAJENDRA SINGH ISHWAH 
SINGH (Madhya Pradesh): Mr. Deputy 
Chairman, Sir, the language used by Mr. 
Shahi} that the Minister is * * * is not a 
parliamentary expression. Therefore, Mr. 
Shahi invited all the comment from this side. 

MR. DEPUTY CHAIRMAN: I will see the 
records. If there is anything unparliamentary, 
I will have it «x-punged. 

SHRI NAGESHWAR PRASAD SHAHI: 
All the State Government* have said that 
ceanent supplies hav« been interrupted. 

MR. DEPUTY CHAIRMAN: Order, 
please. 
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MR. DEPUTY CHAIRMAN: When the 
Minister is refuting the allegation, you 
have to accept it 
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SHRI M. R. KRISHNA (Andhra Pradesh): 
Mr. Deputy Chairman, Sir, It is a fact, which 
cannot be denied 

by anybody, that because the games have been 
delayed   the cost of construction etc,    has gone 
up    tremendously, and it is to the credit of the 
Prime Minister    of   India,    Shrimati Indira 
Gandhi, that the    prestige of thdg country has 
been kept up in the international    world    
because    even though they were delayed we 
could take up the games    and prevent the other 
competitor!,    like Hong   Kong and other 
countries, to compete and take away the Asian    
Games.   India is the founder member of the 
Asian Games and the first games were held in 
India when we had absolutely no facilities     
excepting     one    National Stadium in Delhi 
and the people who were organising the Asian 
Games at that     time  were     anthony 
ID'Mello, Rajkumari   Amrit Kaur   and a   few 
other people.    Now we hava 3 P.M.   been given 
this responsibility. Actually we had offered and 
we got it in the International Committee.   We 
offered and we got it.   It is all very good.   But 
we will have to be, at the same time, very 
careful, having taken  this   responsibility  and 
having wasted    two or three   yean. Now we 
have to spend a lot of money in building   the 
infra-structure.   But there also I do not want the 
official* of the Government of India    and of 
the organisations    concerned    to do things as 
they    like because   this is going to create a lot 
of complication! and there   may be    many    
scandal* which will come up at a later stage. 
This happens even in advanced countries and, 
therefore, I won't be surprised if this is going to 
happen in India.   I do not h^ve any doubt that 
we will be able to stage the Games here.   All 
the facilities will be ready in   time; I do not   
have any   doubt about it.   But for anybody to 
say that the   supervision   is    excellent    that 
there will not be any fraud and that there will not 
be any mismanagement Is too tall a 
responsibility for anyone ,  representing the 
Government to tak». 

I would have been very happy if the 
Education Minister were to ani-wer this 
Calling   Attention   Motion, 
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because my Calling Attention notice was very 
specific,    it had stated that things like    
overlapping, extravagant expenditure should be 
avoided. Therefore, I wanted the Calling 
Attention to be   answered by the   Minister of 
Education.   If I have to speak on the 
Organising    Committee,    Mr.    But* Singh 
will not and should not be the person   to reply    
me; it should   be either the Prime Minister or 
the Education Minister  who  should be  here to 
reply  to  those points.    Because I would  like 
to ask:   how many committees are there?   How 
many committees have been superseded? There 
is the    All-India Council    of Sports; there is 
the Indian Olympic Association; there i* the 
Steering Committee; there  is  the Organising    
Committee; and there is the Coaching 
Committee. NIS Patiala,    the    National 
Federation—all these have got responsibilities 
and their responsibilities are very • clearly  
earmarked.   I  would  like  to know whether    
Mr. Buta   Singh has got any right to tell any 
Federation the way in which they should select 
their teams and   train them?   Selection of 
teams and their training are th# most    essential 
things   for India since we are hosting the 
Games here. You may    provide all the   
facilities, but   if your   performance    is   poor, 
niggardly, definitely this country will become a 
laughing stock.   Has he any control    over     
these     Federations? Mirdhaji    is    heading    
a    committee. Has that committee any right to 
go into this aspect and say whether the 
techniques which    are    used    by a hockey 
team, or a football team or a volley-ball team 
are good.   Has he or Ms committee   got the   
competence? The competence is only with the 
NIS, Patiala.    The  Director,   NIS,  Patiala In 
now getting the services of foreign •oaches.   It    
is    already    very   late. What has Mirdhaji   to 
do with that eoaching?   Can   he   interfere   
either with the NIS    training, or with the 
•election of the teams?   No, he can-Hot    do     
anything.   Therefore,    the 

fundamental question la, the Federations are 
autonomous bodie*. They will mot   allow 
tha   GoY«rnm«nt to 

interfere in their selection and training.    But 
when this country is hosting the Games,    we 
cannot abdicate our responsibility   because it   
is the honour of Government of India, it is the 
honour of this  country which is at stake.   
Therefore, you will have to say    good-bye   to    
the    autonomous character  of th«  
Federations.   In all other    countries—whether     
it     Was Mexico   or   Munich   or   the   Soviet 
Union—where the  Games were held, the 
Federations    had to    subordinate themselves 
to the instructions of the government.    The     
Government,     in some form or the    other,    
definitely comes     into     the     operations     
and it     comes     in   a   very     big     way. 
But,      unfortunately,        Sir,      here, even  
the    Vice-Presidents who     are there,  a 
number of them, have    not got any 
responsibility.   I do not think that they have 
got any responsibility. The    Organising 
Committee    and it* functioning also, Sir, I 
have definitely to question because it is not 
going in the  proper manner.    Even the other 
day there were reports in the Press that    the    
labourers in.some    places were not paid their 
wages and    that they were treated as bonded 
labourer*. (Time bell rings) .Sir, I was the main 
person moving that motion. 

MR.  DEPUTY CHAIRMAN:   Please 
conclude now. 

SHRI M. R. KRISHNA: And, Sir, the Air-
India is also co-operating with the Organising 
Committee and it is said that it has already 
given about 200 free tickets to the Organising 
Committee to be utilised for sending their 
experts abroad. They have sent already 33 
people and this has been reported in some of 
the papers. What about the people who have 
already been sent? Are they really the 
experts? Then, Sir, there is another team 
which is going to watch the swimming event* 
*ome-where.     The peopla who   are JColog 
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[Shri M. R. Krishna] 
to watch this event eannot come and do any 
thing, cannot do anything with regard to 
swimming in thi» country, because they do not 
have the authority nor do they have the 
competence. It in only the Swimming 
Federation of India which can do it Neither 
Mr. Buta Singh nor Mirdhaji nor anybody else 
for that matter can claim that he has got the 
competence to change the method or mode ox 
training. Sir, this is the way in which we we 
frittering away our very very precious money 
and these are not the things which one can 
simply agree with. 

SHRI ARVIND GANESH KULKARNI: It 
is a left-handed compliment given to the 
Government. 

SHRI M.R. KRISHNA; Another thing, Sir. 
In the Olympic Games or the Asian Games, 
the food arrangement is made sufficiently in 
advance. In the Munich Game it had been 
done nearly four to five years earlier. Now, we 
may be very competent in providing all the 
facilities, especially the food facilities, to the 
participants from the various countries. But I 
do not know what arrangements you have 
already made with regard to this and I do not 
know whether it is the. ITDC which is going 
to take full responsibility for this or whether it 
is going to be a private contractor who is 
going to help the Organising Committee about 
the food arrangements. 

Then, Sir, the NIS, Patiala, has got a few 
coaches and it has got a few centres. It is 
having three centres. If you take the teams 
which have been selected by the Hockey 
Federation or the Football Federation or the 
Basketball Federation lor the Volleyball 
Feredation or the Swimming Federation, you 
will see that anybody who hat got something 
to do with the sports and the sports 
organisations and the sports training in this 
country will be aghast and one would not be 
very Bure whether the NIS will be able to 

train all these people to compete ia the Asian 
games and win the laurels for our country. It 
is an up-hill task. So, unless we do something 
urgently and very seriously, we would not be 
able to meet the challenge. Therefore, Sir, I 
will definitely take another opportunity to 
speak about the functioning of this Organising 
Committee and other things. 

SHRI BUTA SINGH: Sir, no doubt, it is an 
uphill task. But we all are engaged in all 
seriousness to see that we come out 
successful. The honourable Member is a 
knowledgeable person in the matter of eporti. 
But, unfortunately, if he had cared to check up 
the points which he hae raised now  ... 

.SHRI M. R. KRISHNA: I have spoken 
what I thought I should speak and I stand by 
it, Mr. Buta Singh. 

SHRI BUTA SINGH: I am going to reply 
to you. But T am. only saying that if you had 
consulted me before coming here, you would 
not have raised those points which you have 
raised now. Most of the pointg are already 
covered. I think the honourable Member 
knows that we have got our headquarters in 
the Pragati Maidan and he could have come 
and checked up the poinls with me. The 
honourable Member is also a Member of the 
Organising Committee. 

SHRI M. R. KRISHNA: I have got many 
more points. The Organising Committee has 
got about 200 members a°d how can 200 
members participate intelligently? I do not 
know this. 

SHRI BUTA SINGH: That itself shows that 
we are involving everybody, whosoever 
matters in sports, and we are taking their 
opinions and I would only welcome the 
honourable Members to give their opinions 
and their guidance to us. Sir, he has raised a 
number of points which need 
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a little clarification. He has mentioned the 
various agencies promoting sports in India, 
namely, the All-India Sports Council, the IOA, 
the Steering Committee, NIS, SNIPES, the 
Organising Committee and its various Sub-
Committees. First of all, let me tell my friend 
that all these agencies are actively 
participating in the organisation of these 
Games, But the IOA is of course the parent 
body. The Games are allotted to the IOA, 
which is called the NOC, I mean, the host 
country. In the IOA Sir, I cannot say that I 
have many hats but I have so many turbans. 1 
am the President. The hon. Member knows, I 
am heading one of the most important 
Federations in the country. I am a coordinator 
on behalf of the Prime Minister. I monitor the 
progress of all the agencies who are working 
here. Therefore, I think it will not be fair to me 
to say that I will not be able to answer the 
questions. I welcome the hon. Member. He can 
put any question here or come to me in my 
office. I am prepared to satisfy him. As the 
coordinator I have a chance  .   .   . 

SHRI NARASINGHA PRASAD NANDA 
(Orissa); Mr, Minister, when you co-ordinate, 
do you wear only one turban or many turbans. 

SHRI BUTA SINGH: As Coordinator, I 
wear another turban. As Chairman I wear 
another turban. I am the ViceTChairman of the 
Steering Committee also. Therefore, I have 
firsthand knowledge of what is happening in 
the Steering Committee. All these agencies are 
fully involved. Under Shri Ram Niwas 
Mirdhaji there is a committee which has been 
constituted by the Government of India in the 
Ministry of Education. He is heading a 
committee specifically to train, coach and 
prepare Indian contingent!. 

Sir, there is a slight misunder-ttanding: The 
organizing committee cannot devote time for 
the preparation of Indian contingents,    
bccauM 

we are supposed to look after    the Asian 
Games and one of the    countries participating 
is also India.    So, we have   to   have   a   
separate   machinery.    I am the Vice-President 
of the IOA.   The Government of   India has set 
up another committee under the       
chairmanship    of    Shri    Ram Niwas  Mirdha  
who   needs  no  introduction and who is a 
known figure in the sports activities in the    
country. That Committee is ensuring that the 
Indian      contingents      are    properly trained 
and they are given coaching AH the coaching 
is done under     th» auspices of the Institute of 
Sports, at Patiala.    But the entire training and 
coaching    is  not    confined    only  to Patiala.   
Sir, we are having our training camps at 
Hyderabad,  at Bangalore, at Gwalior, at 
Nagpur, at   Pune and various places in the 
country. We are involving almost all the   
centre* and all the available facilities to pre-
pare    the    Indian contingents.    Shri Mirdhaji 
is heading that    committee. And I have    my    
reports that    our contingents are doing very 
well. For example, Sir, you must have read in 
today's paper that our women hockey team has 
almost    reached the   finals now. it is not a big 
achievement that within such a short time we 
are able to produce a    team which can com-
pete with the rest of the wttrld. So, Sir    the    
training    given to    Indian athletes, Indian 
sportsmen, is of     a very high quality.    We    
are    giving them training not only in Patiala, 
but we are organising it through    international  
competitions,  both     abroad and here.    All 
the Federations    are fully involved. 

The hon. Member has mentioned that I have 
no control over the Federation. Yes, we do not 
have control but their participation is there. It 
is a voluntary participation. It is not 
something undei duress or under threat. All tna 

sports organisations are active in the premises 
of the State Organising Committee. They have 
a mini secretariat, and we are hi constant 
touch wiih   them.     Wh«r«ver   there   an 
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[Shri Buta Singh] certain problems either in 
the matter of importing certain equipments    
for training or seeking international com-
petition    either here    or abroad, all possible 
help is extended.    1 am very happy to state 
in this House that the cooperation  between   
Ihe   Organising Committee     and     the      
Fedrations, between the IOA and the 
Organising Committee, is     excellent.    Only 
1he day before yesterday, there was the IOA 
meeting in which I read out the Report of the 
Organising Committee. Everybody 
complimented me.   I again welcome the hon.   
Members  to  come and sit with me.    I will 
value their opinions and their guidance. It is a 
gigantic task.    It is only a    national task; it 
is a task of a very, very high order.    The 
entire    Asian  8portsmen and women   are 
going to    gather in Delhi. It is going to be 
the   biggest Sports  Festival,  next  only  to 
Olympics.   So, Sir, I will appeal to every 
body in the House and outside    also that 
they should join hands in making the Festival 
a great success.   It will really be doing a 
great national service. 

DR. M. M. S. SIDDHU (Uttar 
Pradesh): Mr. Deputy Chairman Sir, 
I will put a few queries. Now, you 
are going to have an open swimming 
pool instead of a covered or roofed 
swimming pool.. May I know what 
were the bveriding consideration for 
having a covered swimming pool pre 
viously and why the structural design 
was such that the roof may not be 
able to stand the load or it may come 
down according to the experts whom 
the authorities had consulted? Is it 
also a fact that Rs. 30 lakhs have al 
ready been spent for precasting ce 
ment slabs for the roof and that 
another -Ra. 25 lakhs are believed lo 
have been spent in the construction 
because this swimming pool was to 
be air-conditioned and, therefore, the 
structure was meant for air-condition 
ing the swimming pool and Rs. 25 
lakhs have been spent which will be 
a waste now?  

Secondly, I would like to know whether the 
labour laws are being followed or there ia a 
total disregard by the unscrupulous contractors 
who are exploiting the labour and are paying 
them less than the minimum wages. They are 
using bonded labour and child labour. 

Lastly, there if* the question of influx of 
nearly 1.70 lakhs to 2 lakh* of persons who 
are engaged as labourers in the construction of 
the Asian games. These persons are living in 
conditions which are mostly insanitary. It has 
been reported that as compared to last year, the 
colera cases are on the increase. What steps 
are being taken to see that the sanitary 
arrangements are well maintained not only in 
regard to proper drainage and proper water 
supply but also in regard to the disposal of 
excreta which is more important? What steps 
have been taken for that? If I have noted the 
figure correctly, I feel that a sum of .5 crores 
of rupees or something like that will not be 
sufficient arid with the influx of people along 
with the persons remaining in Delhi, the city 
may be in danger if proper steps are not taken. 

SHRI BUTA SINGH: Sir, the   hon. Member 
wanted to  know  why    the original swimming 
pool was designed as covered.    As I 
mentioned earlier, the original idea was to have 
a swimming pool for Delhi which could   be 
used round the year as the weather conditions in  
Delhi  are in extremes. If we  did   not     have  
the  swimming pool     air-conditioned,   it   
would    be difficult for people in Delhi to use it 
round the year.    Therefore, arrangements for 
air-conditioning were provided.   As we 
proceeded along   with the construction work, 
we were confronted  with     certain     
modifications quite   repeatedly  which  were    
time-consuming.    These  modifications     re-
quired further checks    and rechecks. 
Therefore, we    had to    have a    reappraisal.    
The  Steering     Committee and the  Organising   
Committee  came to the conclusion that if we 
are   to 
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effect all the modifications which are 
introduced from time to time, it may not be 
possible for the agencies to construct the 
swimming pool well in time. Therefore, for 
the Asian Games, we have decided to have the 
open-air swimming pool and it will be later 
for the authorities concerned to have those 
modifications properly processed and checked 
and then they are free to decide about having 
a covered swimming pool. This is the position 
about the covered swimming pool. 

Sir, the hon. Member mentioned about some 
of the pre-cast cement slabs and the steel 
structures and mentioned about Rs. 30 lakhs 
and Rs. 20 lakhs and all that. May I inform the 
hon. Members that both the steel modules and 
the RCC slabs so far fabricated are only to the 
extent of Rs. 31 lakhs and the modules and the 
slabs are such things which can be used in any 
constructional activity, if they so desire? But I 
say that the final decision will lie with the 
authorities after the games are over whether 
they want to. utilise it for the covered pool or 
not. But it is for the authorities to decide. But 
the slabs and the modules produced costing 
about Rs. 31 lakhs are not a waste. Anybody 
who knows civil engineering will .come to a 
conclusion that if these things cannot be used 
in this process, they can be used in some other 
activity. Therefore, Sir, there is no wastage to 
that extent. 

Sir, the hon. Member raised another 
question about the labour force employed by 
the private contractors. Yes, I also saw some 
news items appearing in the Delhi press and 
immediately contacted the Lt. Governor of 
Delhi and informed him. He also himself 
discovered that these things are being 
reported, and they are taking steps to see that 
such kind of exploitation, if it exists, is not 
allowed. Sir, about the sanitary arrangements 
and the drainage, there is a full-fledged 
committee called the Public Health     
Committee which i* 

looking after all these aspects in various 
projects in the main Asian Games Village and 
other projects. I can assure this House that 
there will be no slippage and no deficiency on 
this account. 

MESSAGES FROM THE LOK SABHA 

I. The Prevention of Blackmarketing and 
Maintenance of Supplies of Essential 
Commodities (Amendment) Bill 1981. 

II. The Essential Commodities    (Spe- cial 
Provisions) Bill, 1981. 

ill. The Compulsory Deposit Scheme 
(Income-tax Payers) Amendment Bill, 

1981. 

SECRETARY-GENERAL: Sir, I have to 
report to the House the following messages 
received from the Lok Sabha, signed by the 
Secretary of the Lok Sabha: — 

(I) 

"In accordance with the provisions of 
Rule 120 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to inform you that Lok Sabha, at 
its; sitting held on the 25th August, 1981, 
agreed without any amendment to the 
Prevention of Black-marketing and 
Maintenance of Supplies of Essential 
Commodities (Amendment) Bill, 1981, 
which was passed by Rajya Sabha at its 
sitting held on the 23rd April, 1981." 

"In accordance with the provisions of 
Rule 120 of the Rules ol Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to in form you that    Lok Sabha,  
at it 


